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In compliance of the orders dated 18.02.2020 passed by this Court in WP(C) No. 795/2020 titled "liyi Marli Noshi Vs. High Court of Delhi", the complete 

result (Roll No. wise) of ST candidates who had appeared in Delhi Higher Judicial Service Preliminary Examination « 2019 held on 02.02.2020 is given below: 
I 

S.NO. FORM No. ROll NO. NAME OF THE CANDIDATE (MR./MS.) FATHER'S NAME (MR.) CATEGORY 

IFPwD, 

THEN TYPE 

OF 

DISABILITY 

TOTAL 

MARKS 

OBTAINED 

OUT OF 150 

MARKS 

1 32821 101200142 LlYI MARL! NOSHI SH MARLI NOSHI ST 29.50 

2 32175 101200426 PARMOD SINGH RAM GOPAl ST 37.75 

3 32477 101200565 HIMATSINGH SURAT RAM ST 42.75 

4 33060 102200032 VIRENDER NEGI BHAGWANT DAKESH NEGI ST 72.50 

5 31180 102200074 PRASHANT KUMAR RAVINDER SINGH ST 38.75 

6 30841 102200206 ANll KUMAR MAHATO RAM PRASAD MAHATO ST 39.75 

7 30903 102200477 BRIJESH KUMAR PHOOl SINGH MEENA ST 60.00 

8 31123 102200499 ASHWANI KUMAR SOLANKI RAJ KUMAR SOLANKI ST 71.75 

9 32198 102200721 ANURAG KUMAR PUNE RAM ST 56.25 

10 30565 103200291 RAZEENA PT ABDULKADER B ST 28.00 

11 32083 104200186 CHANDER KIRTI NEGI J.C.NEGI ST 96.00 

12 30029 104200571 SHIV KUMAR PANKHA RAM LAKHAN PANKHA ST 36.75 

13 33089 104200690 VIVEK PAHAN RAMDEO PAHAN ST 48.25 

NOTE: 

1. In view of the Note inserted in Corrigendum issued on 17.01.2020, the candidates belonging to ST category have not been given any relaxation in marks on 

account of being an ST Category candidate. However, such candidates being eligible to compete against the General vacancies, have been governed by the 

criteria applicable to the candidates of General Category in order to be shortlisted for the Mains Examination. 

2. Delhi Higher Judicial Service Main Examination (Written) - 2019 will be held on 14th and 15th March, 2020 and it would consist of four papers viz (1) General 

Knowledge and Language, (2) Law I, (3) Law -II & (4) Law - III. 
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